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(U) No.

(e) Railway is also one of the targets 
of th ; anti-social elements.

(f) However, the following preventive 
steps (ire being taken:

1 . Watch is maintained by Govt. Rail-
way Police at im portant Stations.

2. Supervistoi by officers has been 
intensified.

3. RPF is maintaining close liaison 
with the State Police for arrest of 
criminals operating on the railways. 
Joint raids by Police and RPF are 
also conducted frequently.

4 . Strength of G .R.P. have been suit-
ably augmented.

5. Veteran criminals are being booked 
under National Security Act.

6. As far as practicable, the main, ex-
press and passenger trains are being 
escorted by GRP during its night 
run. RPF staff are also provided as 
and when demanded by the Police 
authorities

7. Engine crews have instructions to 
resort to repeated whistling in case

of out of course stoppages of any 
train to alert the escort party.

Enhanced Demurrage for wagon detention

7894. SHRI ANAN TH ARA M ULU  
M ALLU; Will the Minister of RAILWAYS 
be pleased to state:

(a) whether U is a fact iha t Railways 
have decided to enhance demurrage 
charges as an effective deterrent to deten-
tion of wagons:

(b» whether it is also a fact that wagon 
detentoin by user organisations, especially 
the Steel Plants and the Food Corporation 
of India, have seriously affected produc-
tivity efforts on railways;

(c) whether Railway M inistry has con-
sulted the Steel and Mines M inistry and
the Planning Commission in this regard, 
and '

(d ) if so, the details regarding the deci-
sion token in this regard?

TH E DEPUTY  M IN ISTER IN TH E 
M INISTRY OF RAILW AYS A N D  DE- 
PXRTM EN T OF PARLIAM ENTARY  

A FFA IRS (SHRI M A L LIK A R JU N ): (a) 
The rates of demurrage charges were en-
hanced with effect from 24th January, 
1981 for the general rail users and with 
effect from 15th February, 1981 for the 
Steel Plants and Collieries.

(b) and (d ). Detention to wagons in 
steel plants takes place in excess of the 
target free time fixed and the productivity 
is affected to that exen. This is taken up at 
different levels including M inistry o f Steel 
and Mines. Causes of detention are jointly 
analysed by the experts of the steel plants 
as well as Railways and steps are taken to 
reduce detention. In  so far as detention to 
foodgrains wagons by Food Corporation of 
India is concerned movement of sponsored 
foodgrains is being constantly monitored 
and close coordination is maintained with 
Department of Food & Food Corporation 
of India to ensure prompt release of 
wagons and avoid detention at terminals. 
Even then, occasionally, wagons are detai-
ned beyond the normal free time.
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